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1. Introduction

Website URL: https://pay.ecourts.gov.in is developed for the purpose of depositing various

types of Amounts in the Court through online mode.
On the web site following four options are available.

e Court Fee

e Judicial Deposit
e Fine

e Penalty

Of the above four options, ePay Portal is integrated with Online Receipts Portal of the
respective State (e.g., GRAS, eGRAS) for online Payment of Court Fee. To avail this facility the
payer is required to have a net-banking account with any of the banks listed by the respective
state government portals. Facility of Payment across the Bank Counter is also made available
(with limited Banks) for those who do not have net banking account.

e This is a 24X7 facility and citizen can make the payment any time of the day.
e On-Line filling of single challan form facilitates minimum fields of the challan to be filled.

Challan generated from ePay portal is submitted by the litigant/advocate in the court along
with the case filed. The challan is verified and defaced in the court by using CIS S/W so that the
same challan is not used again for any other purpose.
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2. Court Fee

Two options are provided to pay court fee
1. Payment of Court Fee in New Case
Use this option if case is not registered.
2. Payment of Court Fee in Existing Case
Existing case can be searched by CNR number, Case Number and Filing number
3. View previously paid Court Fee Transactions

User can view his /her own transactions using View Previous Transaction option
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2.1

Payme

New Case

nt of Court Fee in New Case

Select State, District, and Establishment.

Enter

ePay-User Manual

Party Name Amount of Court fee, Remarks, Mobile Number.
wr
@ New Case Existing Case
= State
Maharashtra v
* District
Aurangabad v
* Establishment - .
District and Sessions Court, Aura ¥
* Party Name
y archana
* Amount
1
Remark T
A
* Mobile No
FFXRRROEAE
Terms and Conditions
The web site pay.ecourts.govinis
designed and developad by National
nformatics Centre under eCourts project
#| | agree to above Terms and Conditions
Generate OTP
* Enter OTP .
7167] @ 1:23 X
= frumT Last Reviewed and Updated on : 06 Jul

DEPARTMENT OF 2018

_ india
Oiotindta govin  justice

Figure 1 : Court Fee - New Case

Select the check box for “I Agree to above Terms and Conditions.”
Click on Generate OTP and an OTP will be received on your mobile.

Download eCourts Services App :

Enter OTP within 2 Minutes of OTP generation and click on ‘Verify’ button.

User can regenerate the OTP after 2 minutes.
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e After verification, page of the Online Payment Portal for the respective state will be

displayed.

e Select Bank for Internet Banking and click on ‘Proceed for Payment’.

g/ G ? As Government Receipt Accounting System

Virtual Treasury, Directorate of Accounts & Treasuries,
Finance Department, Government of Maharashtra, India

payment For : District And Sessions Court (PAY-ECOURTS )

Server : 58
e §

Payment Mode

® e-payment '’ SBI epay Payment Gateway

Scheme

0030034801

Tin No.

Dealer Name

e

archana

Department ID

NMHAU0120180000453

Challan Amount

A7
T b

1

Receipt Finanacial Year

2018-2019

Payment Period

Select Bank *

el «

OneTime

| BANK OF MAHARASHTRA v|

l Proceed for Payment ] l Cancel ‘

Figure 2 : Court Fee - GRAS page

e  GRN number will be generated.

Your GRN Number Is
MHO04886998201819E
Mote Down Your GRMN Mumber For Future Reference

——

Figure 3 : GRN

Note the GRN Number Generated (for future reference).

o Click ‘OK".

User will be redirected to Bank Site.
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Customer Care / Contact us

Bank of Maharashtra

Login | NewUser?
‘ Lo 2t Welcome to Bank of Maharashtra NetBanking Payment Gateway...

Bank of Maharashira renders its customers the facility to make Online Payments for ePayment of Taxes, Utility Bill Payments,

[ Retail | [ Corporate Online Shopping, Online Share Trading etc. This facility can be availed by customer of any Centralized Banking branch of the bank.
The customers should have Bank of Maharashira' s Internet Banking User-id & p: . Using this facility, the customers can
make payments at any time of the day.

Follow the below listed steps to complete your Payment

1. Select Corporate / Retail Option.

Click here for New Internet 2. Enterthe User Id and Login password in Login Page.
Banking (Corporate) - Migratred 3. After Login Password validation, you will be taken to payment page in which Payment Details will be displayed.
Users Only 4. Select Account to be Debited, enter Transaction Password and click on Submit.

5. On submit the payment confirmation page will be displayed with all the Payment details selected and entered by you. Click on

transaction.

Call us: All India Toll Free Number: 1800 233 1808 / 1800 233 4526 | Phone: 020- 27008600 | Email: mahaconnect@mahabank co.in
Terms & Conditions | Privacy Policy | Disclaimer|

avascript:document.newib.submit():

Figure 4 : Bank Page

After payment, Transaction successful message with Print Acknowledgement will be
displayed. Click on Print Acknowledgement to view e-Challan.

o

Transaction Successful

& Frint
Acknowledgement

Thank You

Back to home

Figure 5 : Successful transaction - Print Acknowledgement
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e-Challan

| T MTR Form Mumber-6
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e
GRN  MH004955234201819E  |BArcopE  |IIETEENIEEEEINIEDENTENN | Date 1008018132840 | Form ID
Department  Dislrict And Sessions Court Payer Details
e TAX ID (Case Na.)
Type of Payment Courl Fees Collected in Stamps IGR
PN Nao.(if Applicable)
Office Hame  DIST AND SESSIONS COURT AURANGARAD Full Name archana
Location AURANGABAD
Year 2018-2018 One Time Flat'Block Na.
Account Head Details Amount in Rs. | Premises/Building
0030034801 Cowt Fees Stamps 1.00 | Road/Street
ArealLocality
TowniCityDistrict
=1 411 |ofo]s
Remarks (Party Details)
Amount In | Ore Rupses Only
Toal 1.00 | Wards
Payment Detsils BANK OF MAHARASHTRA FOR USE IN RECEIVING BANK
Cheque-DD Details Bank CIN |Ref Mo, | 0230004201808 1056206 | 003275798
Cheque’DD Na. Bank Dale | REI Date | 10006720181 3:30:21 Not Veriied with REI
Mame of Bank Bank-Branch BANK OF MAHARASHTRA
Mame of Branch Seroll Mo. , Date Mot Vesified with Scral

Drapartment 1D | NMHEALIDT 201800004 53

Mabile Na. :

S42200%588

Figure 6 : eChallan
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2.2  Existing Case

Court Fee can be paid in existing case by using CNR Number /Case Number/Filing Number.

2.2.1 Procedure using CNR Number

e Enter 16 digit CNR number to search existing case

o Select Party Name, Amount of Court fee, Remarks, Mobile Number Enter Mobile
Number

e Select check box, to accept terms and conditions.
e Enter OTP within 2 Minutes of generation of OTP and click on ‘Verify’.
o After verification, GRAS (Government Receipt

o Accounting System) page will be displayed.

Further process remains same as explained above for New Case Number

© Judicial Deposit © Fine © Penalty
Court Fee @

) MewCase @ Existing Case

@ CNR (O CaseMo. (O Filing No.
CNR Number MHAH180006652018 @
CaseNo: R.C.C.0000052/2018
Court No_: 1

Designation : CIVIL JUDGE J.0. JM.F.C.AKOLE

* Party State v |
Enter New Party Name

* Amount .
Amount

" Mebils Ne Enter Mobile No

Terms and Conditions

The web site pay.ecouris.gov.in is
designed and developed by Mational
Informatics Centre under eCourts project

| agree to above Terms and Conditions

indlla =7 s Last Reviewed and Updated on : 02 Jul 2018
DEPARTMENT OF i B

Digreat todk

o .gwln JUSTICE Download eCourts Services App

This site is designed, hosted and maintained by Mational Informatics Centre (MIC) Ministry of Electronics & Informaticn Technology, Government of Indis.
2 2018 eCommittee Supreme Court of India. All Rights Reserved

Figure 7 : Court Fee - Existing Case
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2.2.2

Procedure using Case Number

e Select Option Case Number.

e Select Case Type, Case Number, Year. Enter ‘Go’.

ePay-User Manual

¢ @

> cl Q D8 nt

psy/pay ecourts.govin/epay/

m Judicial Deposit

Fine

® ﬂ https

//pay ecourts.govan/epay/

New Case @ Ewsting Case

CNR @ Csse No

* State

* District

* Establishment
* Case Type

* Case Number

* Party

* Amount

* Mobile No

Filng No

Maharashtra

Aurangabad

District and Sessions Court, Aurz
RCA -Reguiar Civl Appeal

* Yeoar

15

Laiman Basania Belewar

B EE]D

2018

]

Teems and Conditions

The web 588 pay 0cuns Qovn &
cesgned and develooed by Natonral
rédormatics Centre under eCourts project

-

"

Figure 8 : Court Fee - Existing Case

. Select Party Name, Amount of Court fee, Remarks, Mobile Number Enter Mobile

Number

. Select check box, to accept terms and conditions.

. Enter OTP within 2 Minutes of generation of OTP and click on ‘Verify’.

. After verification, GRAS (Government Receipt

Accounting System) page will be displayed.

Further process remains same as explained above for New Case Number.
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2.2.3 Procedure using Filing Number

Same procedure as Case Number

© Judicial Deposit © Fine

© Penalty

ePay-User Manual

Court Fee
3 MewCase @ Existing Case
i CNR () CaseMo. @ Filing Mo.
*
State Maharashtra r
Y e
o Aurangabad ¥

PRI Disftrict and Sessions Court, Aurz ¥

* Case Type PWDVA Appeal - Appeal under L ¥
Filing Number 1024 TYeEr | opig
B
i Select Party M

Enter New Party Mame

* Amount N
Amount

* Mebile He Enter Mobile No

Terms and Conditions

The web site pay.ecouris.govin is
designed and developed by MNations!
Informatics Centre under eCourls project

) 1agree to above Terms and Conditions

ind bkl
0%2,3 .gw}% RI??’IRE:ENT OF

This site i= designed, hosted and maintained by Mational Informatics Cantre (MWIC) Ministry of Electronics. & Information Technology, Sovernment of India.
2018 eCommittee Supreme Court of India. All Rights Reserved

Last Reviewed and Updated on : 02 Jul 2018
Download eCourts Services App :

Figure 9 : Court Fee - Existing Case
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2.3 View Previous Transactions.

User can view their previous transactions by entering Party Name and Mobile number

« > C 0 © & ntpsy/pay.ecourts.govin/epay/ o 90 + N @O

© Judicial Deposit © Fine ' ' Penalty
Court Fee o

@ NewCase ¢ Exsting Case

* State Maharashira E]
* District Ahmednagar B
* Establishment Civit Court Junios Division , Karjal E]
* Party Name archana
* Amount 1

Remark Remark
* Mobile No DRSO

View Transaction

Teems and Conditions =
The wed sie pay ecourts Qovin 5 J.
ceagned and developed by Natonal
Informatics Centre under eCourts project
——e m—— R

Figure 10 : Court Fee — View Previous Transactions

View Transaction button will be enabled, after clicking on it, list of previous transactions will
be shown as follows:
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c o

Transaction List

Party Name

Amount (%)

@ @ https://pay.ecourts.govin/epay/

Date

GRN No.

. @

Bank CIN No.

Action

archana
archana
archana
archana
archana
archana
archana
archana
archana
archana
archana
archana
archana

archana

1.00
1.00
1.00
1.00
1.00
1.00
1.00

08-08-2018
08-08-2018
08-08-2018
08-08-2018
08-08-2018
08-08-2018
08-08-2018
07-08-2018
07-08-2018
06-08-2018
06-08-2018
06-08-2018
06-08-2018
06-08-2018

Get Challan Details
Get Challan Details
Get Challan Details
Get Challan Details
Get Challan Details
Get Challan Details
MHO04883989201819E
MHO004866008201819E
MH004838962201819E
MHO004834736201819E
MHO004834521201819E
MH004831069201819E
MHO004830440201819E
MH0046825331201819E

Get Bank Details
Get Bank Details
Get Bank Details
Get Bank Details
Get Bank Details
Get Bank Details
02300042018080853425
02300042018080752200
02300042018080749829
02608672018080639600
02608672018080639598
02300042018080649221
02300042018080649179
Get Bank Details

View Challan
View Challan
View Challan
View Challan
View Challan
View Challan
View Challan
View Challan
View Challan
View Challan
View Challan
View Challan
View Challan
View Challan

india

govin  usTice

Technology, Government of India,

= Ry
DEPARTMENT OF

This site is designed, hosted and maintained by Mational Informatics Centre (NIC) Ministry of Electronics & Information

Lo @

Last Reviewed and Updated on :
06 Jul 2018

Download eCourts Services App :

m

All successful and failed transactions are shown in the list. If any transaction is not successful
and GRN no. is not generated then ‘Get Challan Details’ hyperlink will be enabled , which on
clicking will fetch Challan details from Online Payment site. Once Challan details are fetched
‘Get Bank Details’ link will be enabled to fetch details from respective Bank.

Once Challan details and Bank details are available then one can view the Challan by

clicking on ‘View Challan’
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3. Verification and defacement of GRN in CIS

Challan generated from ePay portal is submitted by the litigant/advocate in the court along

with the case filed. The challan is verified and defaced in the court by using CIS S/W so that the

same challan is not used again for any other purpose.

3.

1

Verification of GRN in CIS

DISTRICT AND SESSIONS COURT PUNE MAHARASHTRA shi.U.A.  Logout BNc30
eCourtlS DISTRIC » SHRI. S. M. MODAK Thorat 10082018 =
=, # 7 1-Court Fees / I-Court Fees / [Search. 1Y (+] g O 0O e 000
Configure ° GRN No.:MH004933306201819P Amount:1
Establishment Verified Successfully

ICourt Fee
User Menu [+]
© case No. " Filing No.
Master © *Case Type:  R.CA.-1 _-j *Case No.: 1 *Year: 2018 ﬂ
e (BT —
m *Court Fee: | 1 *GRN No.: | H004933306201819P,
GRN Verification 5006335871201819 Party Name: Testing
S
Scheme : Court Fees Collected in Stamps
Caveat Section © 506 Account NameIGR
o RO Details:  Object Code: 01
Z“’“‘P oz ) Object Name : Court Fees Stamps
orrection Amount: 1.00
I-Court Fees
View Defaced I-Court
Fees
Verified I-Court Fees
ghallan Details
e GRAS
Password S SRR
3.2 Deface GRN in CIS

DISTRICT AND SESSIONS COURT PUNE MAMARASHTRA Shri.U.A.  Logout ENC30
CCOUTUS DISTRIC SHRI, 5. M. MODAK “ Thorat 10082018 2
Home & 7 1Court Fees / I-Court Fees / (Bearch. 1Y (+] Ooeo0eo0
Configure o Updated Successfully
Establishment ICourt Fee
Ocu Crie
m “Case Type: | RCA-1 _-] *Case No.: | 1 *Year:| 2018 n
— "

m *Court Fee: | 1 *GRN No.:| H004933306201819° [
GRN Verificaion 0006335871201819 Party Name: Testing
Appeal Filin ° Scheme Code : 0030034801
s Scheme: Court Fees Coliected in Stamps
—_ =
¥ Object Name : Court Fees Stamps
Proceeding o Amount: 1.00

Correction

Defacement No.: 0002572849201819

I-Court Fees

I-Court Fees

View Defaced I-Court

Fees

Verified I-Court Fees

Challan Details
hange GRAS

Password

§
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3.3

Defaced eChallan

CHALLAN
MTR Form Number<

I | oste nmu—umnl Form ID

Payer Detaic.

Judcal Stamoz
Type of Payment COurt Fees Calecied In Stamps IGR

TAX ID (Cace No.)

PAN N (1 Applcatis]

Office Name  ADD DIST AND SESSIONS COURT K<ED

Eunil Keshav Chavan

Looation  RATNAGIRI

Full Name

Year 2018-2019 Ore Time: FlatBiook No.

AoOOUN? Head Cetaic Re.

0030034801 Court Fees Stampz £245.00 | RosdiStrest o
Arsa/Locaitty Kned
Town/Cty Dictriot
BN Illlls|7|n|9
Remarkc (Party Detalic)

£ 245 00 | worde

Amount in | Five Thousand Two Hundred Forty Five Rupees Onty

FOR USE IN RECEIVING BANK.

Bank CIN | Re? No. 023000420180680136243] 182 133896634

Sant Dote | RSI Dete | 01/082018-1248:22 02082018

Name of Sant 2ann-Brancn BANK OF MAHARASHTRA
Name of Sranch Scroil No., Date 80802, 2082018
Department © Mobie No 90961275
Challan Defaced Details
1. ho. Remarke Dstaoement No | Defscsment Dats Uteng | Oetacement Amount
1 toounoiaoiets | osis-itazi2  [DCIIT | 24500
[ [D Total Detacemant Amount 6.245.00
12:297
Reason”
Lecaton nas
Page 11 Print Date 10-00-2018 12:20:47
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